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-* (b) whether it is a fact that they
have not been paid their wages hy the
contractor and if so, the details there-

-of; and e e e

{c) the action proposed Ly rrovern-
ment so that the labour is paid their
~dues ‘and the action taken agamst the
defaulting contractor?

THE MINISTER OF STATE ,N THE
MINISTRY OF LABOUR (SHRIMATI
RAM DULARI SINHA): (a) Approxi-
mately 500 workers are working at
the site.

(b) A complaint was received by the
Labour Commissioner, Delhi, from the
suh-contractor against the contractor,
on the 11th March, 1981, alleging that
220 workers had not been paid thelr
dues.

{¢) The Labour Commissioner, Delhi,
had held discussions with the parties
concerned for settlement of the dis-
pute. Further discussions are pro-
posed to he held.

Additional Satellite Facilities for Re-
laying Television Programmes from
Foreign Countries

5952. SHRIMATI MADEURI SINGH:
Wiil the PRIME MINISTER be pleased
to state:

(a) whether any additional Satellite
facilities are proposed fo pe installed

for relaying Television Programmes
from other countries for viewers in
India; and

{b) if so, the defalls of negotiations
with varioug countries in this regard
and the likely date by which facilities
would become available?

THE PRIME MINISTER (SHRIMATI
INDIRA GANDHI): (1) Mo, Sir.

(b) Does not arise.
232 1LS—8.

' Decentralisation of Scheme of Provi-

dent Fund

5953. SHRI M. RAM GOPAL REDDY:
Wilt the Minister of LABROUR be

. bleased to state:

(a) whether Government
sidering any proposal to decentralise

are con-

the scheme of Provident Fund; and
(b) if so, the details thereof?

THE MINISTER OF STATE IN THE

"MINISTRY OF LABOUR {(SHRIMATI

RAM DULARI SINHA): (&) and (b).
The Employees Providen! Fund Review
Committee headed. by. Shri G. Ramanu-
jam has made certain
tions for decentralisation of the work
of the Provident Fund Organisation.

recommenda-

The recommendations of the Comniittee
were laid on the Table of the House
on 18th March, 1981 in reply to Un-
starred Question No. 4076. The re-
commendations gre under consileration
of Government.
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